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Present * Shri B.S.- i'Jlainee, counsel for the
applicant.

The learned counsel for the applicant

seeks to withdrav/ the OA, with the permission

to file a fresh one, if necessary. Consi

dering the request of the learned counsel

for the applicant, the same is allov;ed as

withdrawn with liberty to file a fresh one,

if fes- so

(I.K. RaS'

W:
(T.S. OBERCI)


